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INVITATION FOR EXPRESSION OF INTEREST FOR

NEEMRANA LAND PRIVATE LIMITED
OPERATING IN REAL ESTATE SECTOR IN NEEMRANA
{Under sub-regulation (1) of requiation 364 of the Insolvency and Bankmptcy Board
of India {Inselvency Resolution Pracess for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1.| Name of the Corporate Debtor [ NEEMRANA LAND PRIVATE LIMITED
along with PANICIN/LLP No.  [CIN: UT0108RJ2016PTCOS5868
2.| Address of the registered office | Regd. Office: Plot No. CC-10, Phase-1, RICO
Indl. Area, Meemrana, Alwar - 301705 {Rajasthan))
3.| URL of website Mot Available
&.| Details of place where majority | Plot No. C C- 10, Village- Meemrana, Riico

of fixed assets are located

Indusirial Area, Alwar - 301705 (Rajasthan)

.| Installed capacity of main

products/ senvices

RICO commercial land. RERA Real Estate
Project (Lapsed on 14.03.2023)

.| Cuanfity & value of main products/

services sold in last financial year

Basement+G+ofoors: 70 units (22shops+48
studios) out of these 2+6=8 units allotted.

.| Mumber of employees! workmen

0 {as on CIRP commencement date)

.| Further datails including last available

financal statemeants (with schedules)
of two years, Bsts of creditors, relevant
dates for subssquent evenls of the
process are gveilable at:

Details can be sought by emailing:
cirp.neemrana@gmail.com

.| Eligibility for resolulion applicants

under section 25(2)(n) of the
Code is available at

Deetails can be sought by emailing:
cirp.neemranai@gmail.com

| Last dale for receipt of expression

0f interes!

16th Nevember, 2025

—

Date of issue of provisional list of
prospective resolution applicants

26th November 2025

=

|Last date for submission of

objections to provisional list

01st December, 2025

| Date of issue of final list of

prospeciive resolulion applicants

11th December, 2025

T

| Date of issue of information

memaoranaum, evaluation matrix
and request for resolution plan to
prospeciive resolufion applicants

16th December, 2025

Last date for submission af
resolution plans

15th January, 2028

| Process email id o submit

Expression of Inlerest

cirp.neemrana@gmail.com

7| Details of the corporate deblor's

registration status as MSME

Mot available

Date ; 1st Novemoer, 2025
Place: Jaipur

Prabhu Dayal Parsoya (Resolution Professional)

In the matter of Neemrana Land Private Limited

Regn. No.
Authorisation of Assignment (AFA): AA2M3748/02/311225/203483

Sd/-

: IBEVIFA-QOZ! IP-MO1132/2021-20221 3748

AFA validity: 31.12.2025

(INDIAN EXPRESS- JAIPUR EDITION)



